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I New Case : Where to file

NOTE

« Complete detall related to the case, whichever is provided in paperbook, Is mandatory 1o fill at the Qae of e-fiing of the case

s Entry of Name, Address, Age and Relation of Petitioner/Respondent should be same as provided in Memo of Party

« Details of Extra petitioners/respondents is required to be enter in “Extra Party™ field and it should be same as provided in “Memo of Party

o HIGH COURT LOWER COURT

High Court * : SELECT

L}

CIvVIL CRIMINAL

Matter Type * : SELECT ﬂ
Case Type*: SELECT :j
Is MACT Matter * : Yes No

Is choosen case type of MACT (Motor Accident Claim)

To Be Listed Before: SELECT :j
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Complainant / Pelilioner Informalion

Organisation : m Emall: @
Complainant / Patitioner * : RANVIMORA MADHAVA, ® Maobike * : 7766552433 @

D

MADHAV TRANSPORT, BALLAR
Relation of Complainant / Father @
Petitioner with relative name *:

-- RAMAKRISHMNA <)
Relative Name * : M S @ Dats == KARNATAKA :I
Date of Birth : s DDIMMIYYYY @ District * - BALLAR j
uuuuuuu F j

Age = 4
Towm ELLAR j
Gend M Fo (=

© Ward : AR j

Raeligion: HIND/ _'I
Village : E j

Cas HIND j
Pincode NCODE @

Paolice Station Code : Select Police S "
P
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e-Filing No @ EC-KABIFF-0001L2-2020
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Or garesation Emad @

Accused | Respondent * RAHUL KUMAR » A -
Address *

Relation of Complainant / £ ather @

Pettscner with relative name

Relamve Name ~ SOMASHEKAR ®

State j
Date of Bath : ®» District *: j
Taluka j
Age @
Towwr £ j
Gender * LER T Femade Caher

i War £ 1

Rebgeon : SELECT RELIGION j
Vilage £ - j

Caste SELECT CASTE j
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eFiling Details -
e-Filed for
Nature :
Case Type comex @ Youhavechosen to open:
efiling_ECKABIFF000122020.docx i
Matier Mature Crmnary which is: Microsoft Word Document (1.7 KB) |
from: https://efiling.ecourts.gov.in !
b
What should Firefox do with this File? |
e-Filed By GURU PRASH [ [V
© Open with LibreOfice Writer (default) ~
save File |
Complainant I Petitioner Do this automatically for Files like this from now on ”
Accused ! Respondent +
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EFILING TEST, BALLARI, KARNATAKA

Acknowledgement
e-Filing No EC-KABWFF-00012-2020 e-Filed Date Time 02-05-2020 09:30:33 PM
Petiioner RAVINDRA MADHAVA
Responaent :  RAHUL KUMAR
IA(S) 0
Advocate : Guru Prasad (KAR/10002019) Matter Nature :  Ordinary
Efiling Admin : IWADDL DISTRICT AND

SESSIONS JUDGE BALLARI

COMMERCIAL COURT
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